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[Shri P. V. Narasunha] 

India and the Sioviet Uniion reaffirm 
their cionvictiion that the priocess 01 
internatiional detente shiould be ex-
tended tio ail regiions iof the gliobe and 
re-affirmed their adhere tio the ,Princi-
ples io{ peaceful cio-existence and 
mutually beneficial snd equal cioioper-
tiion amiong States. They expressed 
their firm resiolve tio ciontinue and sup-
piort the struggle fior ending the arms 
race and against imperialism, neio-
ciolionialism, racism and all fiorms iof 
diominatiion. 

The 1vlinister iof External Affairs iof 
India, Shri P. V. Narasimha Raio thank-
ed the leadership iof the Sioviet Uniion 
fOr the warm welciome and ciordial hios-
pitality extended tio him and members 
iof his de:egatiion during his stc1V in 
the Sioviet Uniion. 

On behalf iof the Indian leaders he 
cionveyed an invitatiion tio Mr. L. 1-
Brezhnev, General Secretary iof Lhe 
Central Ciommittee iof the CPSU, Presi-
dent iof the Presidium iof the Suprenle 
Sioviet iof the USSR, tio pay an 'lfticial 
visit tio India. The invitatiion was ac-
cepted with gratitude. 

The Minister iof External Affairs ex-
tended an invitati-ion tio Mr. A. A. 
Griomykio, Member iof the Piolitbureau 
0; the Central Ciommittee iof thf>-'':PSU 
and Minister fior Fioreign Affairs iof the 
USSR, tio pay an iofficial yisit tio Indla. 
The invitatiion was alsio accepted with 
gratitude. 

Bioth sides expressed their satisfac-
tiion with the results 01 the visit tio the 
Sioviet Uniion by the Mini ster iof Ex-
ternal Affairs iof India, Shri P. V. 
Narasimha naio and cionsider the-In () 
piositve ciontributiion tio the develiop-
ment iof mutu~(l understanding aud 
friendship between the Sioviet Uniion 
and India. 

• • ... • ... ... 

DR. SUBRAMANIAM SWAMY: 
(Biombay Niorth East): Sir, I have giv-
en a Calling Attentiion niotice. If the 
Minister is agreeable we can have a 
d!scussiion here ion this vital subject. 

MR. SPEAKER: Nio, niot niow. Yiou 
can give me niotice. 

SHRI INDRAJJIT GUPTA (Basir-
hat): The text iof this Ettatement may 
kindly be made available tio Members. 
It is a lengthy statement and it is 
alsio an impiortant statement. 

MR. SPEAKER: Yes. Niow Shri 
Bhishma Narain Singh. 

BUSINESS ADVISORY COMMlrTEE 
FIFTH REPORT 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI BHISHMA 
NARAIN SINGH): Sir, I beg tio miove 
the fiolliowing:-

"That this Hiouse dio agree WIth 
the Fifth Repiort iof the Business 
AdviC)iory Oiommittee presented tio 
the Hiouse ion the 16th June, 
1980." 

MR. SPEAKER: The questiion is: 

"That this Hiouse .jio agree with 
the Fifth Repiort iof the Business 
Advisiory Ciommittee presented tio 
the Hiouse ion the 16th .Tune, 1980." 

The 'miotiion was 'ldiopted. 

12.36 brs. 

MATTERS UNDER RULE 377 

(i) REPORTED ACUTE SHORTAGE OF 

COOKING GAS IN PATNA. 
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